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primarily coactfted with til a i l M  connec- 
tad frith (hit bridge. It is understood from 
the State Govt, that due to financial limita-
tion the proposed bridge has not been in-
cluded in the list of works to be undertaken 
by them during tbe fourth Plan period.

Opening of Science Unit of Dnrgapnr 
College

1991. SHRI ROBIN SEN: Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(a) whether the opening of the Science 
Unit of Durgapur College has been delayed 
by more than one year ;

(b) if so, the reasons therefor ;

(c) whether no amount has been sanc-
tioned to purchase instrument for this sci-
ence unit ; and

(d) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SO- 
ClAL WELFARE AND IN THE DEPART-
MENT OF CULTURE (PROF. D.P. 
YADAVA) : (a) to (d). The required
information is being collected from tbe State 
Government and will be laid on the Table 
of the Sabha in due course.

Cooperative Farming in States during 
Fourth Plan

1992. SHRI M. KATHAMUTHU : 
WiJlth# Minister of AGRICULTURE be 
pleased to sta te :

(a) whethe, some of the State Govern* 
ments have not provided any funds for 
cooperative farming in their Plan alloca-
tions ;

(b) whether States which have included 
Cooperative farming in their Fourth Plan 
programmes have provided only very meagre 
Iniida for the purpose ;

(«) i f  «ot the reasons therefor ; nod

(d) whether the Centre has taken any 
steps to encourge Cooperative farming in the 
states?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE (SHRI 
JAGANNATH PAHADIA): (a) Yes, Sir.

(b) Some States have made ouly a 
small provision for cooperative farming 
programme in the Fourth Plan.

(c) During the Third Plan and upto 
1968-69, cooperative farming programme 
was treated as a centrally sponsored scheme 
and assistance was provided to State 
Government outsides the State Plan outlay, 
for implementing this programme. In the 
Fourth Plan, this programme is no ionger 
in the Central sector. This is a difficult 
programme which calls for 'high degree of 
leadership, cohesion and social conscious-
ness among the members. Further, in 
view of the competing demands on their 
resources, many STate Govts, have not been 
making adequa e provisions for this pro-
gramme.

(d) The Central Government have 
advised the State Governments that in tbe 
context of effective implementation of land 
reform measures, collective farming could 
offer a rational solution to the problem of 
distribution and management of large blocks 
of land, which would be coming into the 
possession of the State Governments. They 
have been advised to allot Government 
lands on a preferential basis to cooperative 
farming societies, to draw up concrete 
programme for such farming societies in 
select areas, and alto to make adequate 
provisions in their budgets for supporting 
this programme.

Conference of States Housing Ministers

1993. SHRI M. KATHAMUTHU ;
SHRI P. VENKATASUBBAIAH i 
SHRI P. NARAS1MHA 

REDDY

Will the Minister of WORKS AND 
HOUSING be pleased to state ;



£l«ftrauce,

(b) if to, the main features thereof ;

(c) whether Government intend to
change Its present policy with regard to this; 
aad

(d) other problems discussed nod deci-
sion arrived at ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) and (b). The 
Conference of Ministers of Housing and 
Urban Development held at New Delhi, in 
November, 1971, recognised and accepted 
the need for according higher priority to 
homing and urban development in the 
national scheme Of planning. It also con-
sidered various other issues aimed at 
accelerating housing and urban develop-
ment in the country.

<c) and (d). A copy of the recommen-
dations is available in the Parliament 
Library. The recommendations are now 
being processed in consultation, wherever 
necessary, with the State Governments etc.

Schcme to Solve Problem of Growing 
Slam

1994. SHRI M. KALYANA : 
SUNDARAM 

SHRI C. JANARDHANAN:

Win the Minister of WORKS AND 
HOUSING be pleased to state :

(a) whether there is any scheme before
the Government to solve the problem of 
growing slums in India; and

(b) if so, main features thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING 
{Sf^I J3L GUJRAL): (a) Yes. A Slum 
Clearance «nd Improvement Scheme was
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(b) A statement giving the main features , „ ^ . 
of jhe ^cbcnw is laidon the 'Table. of tbe . *T$ OTT
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(a)whcther the Ministers from the House [Placed in liabrary, See No. LT-1I59/
Statia m a recem Conference held in Delhi 71].
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